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COMM ITTEE ON PRIVATE M EM -
BERS’ BILLS AND RESOLUTIONS 

Fo r t y -f i r s t  r e po r t

1 SHRI G. LAKSHMANAN (Madras 
N o r th ) : I beg to present the Forty-first 
Report (Hindi and EnglisTi versions) of 
the Committee on Private Members’ 
Bills and Resolutions.

ESTIMATES COMMITTEE

Tw e n t y - f i f t h  Re po r t

SHRI S. B. P. PATTABHI RAMA 
RAO (Rajahmundry); I beg to present 
the Twenty-fiflh Report (Hindi and 
English versions) of the Estimates Com-
mittee on the Ministry of Defence— 

M ili ta ry  E n g in ee r  Services.

12406 hrs, v

COMMITTEE ON PUBLIC U N D ER -
TAKINGS

Thirty -e ig h t  Re po r t  & M i n u t e s

SHRI HARIKFSH BAHADUR 
( G o r a k h p u r ) : I beg to  p re s e n t  th e  
T h i r ty -e ig h th  R ep o r t  (H ind i and  E n -
glish vers ions)  of th e  C o m m ittee  on 
P ub lic  U n d e r tak in g s  on In d ia n  T e le -
pho n e  Indunflries L im ite d —R esea rch  
and  D ev e lo p m en t and  N ew  P ro jec ts  
an d  M inu tes  of th e  s it t ings  of the  
C om m ittee  re la t in g  the re to .

MR. SPEAKER: Shri Zail Singh.

STATEMENT RE: INCIDENT IN AN 
M.P.’s FLAT IN SOUTH AVENUE, 

NEW DELHI ON APRIL 14. 1982.*

THE M INISTER OF HOME AF-
FAIRS (SHRI ZAIL SIN G H ): Sir, On 
14th April, 1982, at about 7.15 a .m .. 
two intruders one of them carrying a 
revolvei. entered the residence of Shri 
Dalbir Singh, Member ot Lok Sabha 
from Shahdoi Parliamentary Constituency 
in Madhya Pradesh. After entering the

premises, the intruders ordered some
guests of the Member of Parliament, 
w ho  w ere  in  t h e d ra w in g  room , to  
s q u a t  on th e  floor. T h e y  e n q u ire d  
ab o u t  th e  w h e re a b o u ts  of S h r i  D a l-
b ir  S ingh ,

Shri Dalbir SingK, wTTo was in an ad-
joining room and was listening to the 
intruders, managed to escape alongwith 
some other guests including a M.L.A. 
and the maid servant, even though the 
intruders had fired ahots in his direction. 
Five guests of the Member of Parliament 
who were in the drawing room were
however held hostage by the intruders.

The Police Control Room received 
information at 7 .30  a .m . about the pre-
sence of armed intruders, who had 
opened  fire- Sen io r  Police  Officers, i n -
cluding the Commissioner of Police, 
immediately rushed to the spot. They 
encircled the premises, thus, confining
the intruders. The mtrnders threatened
to shoot the hostages in cnse“ tfie police 
forced entry into the Rouse and in the 
ev e n t  of th e  G o v e rn m e n t’s fa i lu re  to 
m ee t th e ir  dem ands, r e la t in g  to  coa l-
m ine  w o rk e rs  of J h a g r a  K h a n d  in 
M adhya  P radesh .

Through persuasion and tact, the police 
could enter the premtees at 4.15 p .m . In 
a swift operation, the police overpowered 
the intruders one of whom was armed 
with a loaded and cocked revolver. The 
police have registered a case and investi-
gation is in progress.

The Government views this incident 
with great concern. I am sure the House 
will join me in condemning such acts 
of violence. The Government on its 
part will spare no efforts in dealing 
firmly with such situations.
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